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'traiion on the Governing bodies o f iu  
colleges.

I

Bruiu,and neurological damage due 
to Iodine defirlercy in goitre prone 

area of U. I'.

3345.  SHRI Y A S H W A N T R A O -  
G A D A K H  FATIl : Will fhc Mtnistcr of  

. h e a l t h  a n d  f a m i l y  WELFARE be 
pleased to state :

(ft) \^hc»ber the rc^carc^e'> at All India 
Institute of McJtcut Scienvo. b*vc disclosed 
that in the goitre prone diitrpcts of  Eastern 
Uttar  Tradessh iodine dctic'ency h*s resulted 
in not only cnUryetiient of ihyro»d gland but 
aUo brain and neurolog»ca» d^muyc;

if so, the dcta.K thereof and the 
numbe/ of persons affcctei.': and
w

(c) the mes,iical facdit»es pft»vided f t r  
the t reafnunt  ol the atT.ctcd f eison^ ?

IM F NilNiSTFR Ol S TA 1 E 
MINISTRY o r  HE VLTH A N D  
VVLLEARE 'KUM AK I
K H A P A R D t) (a) Yes.

IN THE 
E XMII Y 

S \k O J

(b' T» c research cont!uclcd by Afl India 
Institute of Mtdical Sctcrte^ m C onda^ 
Gorakhpur and I>corra districts of Uttar 
Pradesh have revealed an iocidence o f 7 5 
per cent, 8 5 per cent and 13.3 per cent 
neo!.iital hypothr^idism rc>pcctively. This is 
an indication of tntcHectiial ^ub r orrr ahty in 
iodine deficient population.

(c) 1 he iodised salt is the s;tr.plc>t and 
cheapest method for the prevention ut jroiue 
and other iodine defickncy f’tsordcr'. 
Common fait -foriilicd w-iih c (irdiscd  
salt) is being supplied in these cJ. und.r
National Goiire Conlrol Prog'ari-rc W.e 
sale of salt other than iodised siili h js al^o 
been banned under the Prevention of I ood 
Adulteration Act in these districts.

Modernisation of Sone Canal

» 3 3 4 6 . D R . C. P. TH A K U R  : W ill the 
Mini!»teT o f WATER RESOURCES be 
pleased to state :

(a) the names o f m»tjor and medium 
irrigation projects cleared during the last 
one year, State-wise;

* ^

(b) whether the renovation schcme of 
Sone Canal hus made any progfess; and

(c) if so, the details thereof ?

THE MINISTER OF WATER RE­
SOURCES (SHRI a . SH A N K A R A N A N D ) :
(a) Revised Estimates o f projects, viz.. Thein 
r>am Multipurpose Prrject and Upper Bari 
Doab Canal Stage II, Punjab; and the Dcka- 
dong Irrigation 5chrme, Assam h^ve been 
approved during the year.

(b) and (c). The Sor>e Canal moderntsa* 
lion scheme is yet to be cleared by the 
Planning Commission.

[ T ^ a n s ta f io n ]

Protection of niooumeotjt In Madhya
rradc^b

•

•^347. SHRI M \H J .N n R A  SINGH : 
VKill the Minister o  ̂ HITMAN RESOURCE  
DEVELOPMENT be pleased to Male ;

(a) the names of places ar̂ d monun^cnts 
of archaeological impvirtjme in Chanderi^ 
district Giir.a m Mjidhya Pradesh and the 
measures being taken for their protection;

*

(b) whether idolt and art objects from 
Chanderi and nearby placcs have been 
collfcted at any pUce, if so, the number 
thereof and the steps taken for their 
protection;

*

/
(c> whether work has been iiarted to 

convert Singhpur palawe in Chanderi into an 
arthncological museum urtd the un^cunt 
spent thereon and the progress made tn Ihit 
regard so far,

fd> the amount spent so far ami propo*- 
ed to be spent for repairing the boundary 
wrall o f Chanderi Crty and the Fort situated 
on the hill; and

(e) the details of the repairs carricd 
^out and the action being taken to vacate 

the encroachmcnts od the boundary wall 7




